
4km of printed Jttm tun, ;M M >  
-«tc. P m * advertisements are riso 
released.

4. In August, 1966, a Trade Dele- 
.gallon consisting of four Members 
o f  the Council was sent to the 
-Central European countries for sur­
veying new markets and developing 

-existing ones.'

6. The Council has been publishing 
■a monthly pamphlet under the cap­
tion *Casbew and Pepper Bulletin’ 
containing useful information which 
-any enable the exporters to enter 
into contracts with foreign buyers 
at advantageous prices.

6. Efforts are being made through 
the State Trading Corporation to 
And new markets to diversify the 
-export Trade. New Markets in 
UJ3.S.R., East and West Germany, 
'Sweeden, France and Switzerland 
In ve  been located for Cashew Kernels 
and in East Germany, Denmark, 
-Switzerland, Rumania, Poland and 
•Czechoslovakia for pepper.

7. The Council has engaged ento­
mologists for regular inspection of 
•cashew factories, godowns etc. in 
•order to help in the maintenance of 
proper hygienic conditions, to suggest 
remedial and preventive measures 
lor  control of pests, and to supervise 
'fumigation of plants and equipment 
where necessary. These steps are 
likely to ensure better quality of 
goods and less complaints from 
-foreign buyers.

ft. Tfa* Gena# , .to collaborating 
with American Spices and Tnfle 
Associations to plena** expert o f 
Indian Pepper by publicising good 
points of Indian Pepper.

9. Import quotat of raw casbew- 
nuts for purposes of export are 
liberally given to Actual Users who 
are also exporters.

10. The Government have recently 
evolved a Scheme for allotment of 
Replenishment Quotas of tin "pflate 
for tin containers used in the export 
of Cashew Kernels.

11. Both Cashew Kernels and 
Pepper have been included in the 
list of items to be exported from 
India under Trade Agreements 
entered into with Austria, Chile, 
Finland, East Germany, Hungary, 
Poland, U.S.S.R. and Yugoslavia. 
Cashew Kernels have also been 
included in Trade Agreements with 
Norway and Sweeden. Pepper has 
similarly been included in Trade 
Agreements with Bulgaria, Burma, 
Czechoslovakia, Egypt, Iraq, Italy, 
Rumania and North Vietnam.

Industrial Centres

181&. Shri Ram Kitthan: Will the 
Minister of Labour and Employment
be pleased to state the number and 
names of Industrial Centres selected 
by the Government of India for con­
ducting family budget enquiries?

The Deputy Minister of Labour 
(Shri Abid All): The information Is 
as follows:—

State Factory Workers Mines Workers Plantation Workers

Assam.

.Bihar.

t. Digboi (including 
Tinsukia).

2. Jamshedpur. . l. Jharia.
3. Moghyr—Jamalpur. 2. Kodarma.

3. Naomundi.

1. Labac.
2. Rangapara North.
3. Marialn.
4. Doom Dooms
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Bsctety Worker* Mines Worker* Plantation Workers

Bombay. .

Madhya Pradesh 

.Madras. . 

Andhra Pradesh. 

Orissa.
Uttar Pradesh. . 

"West-Bengal. .

M yso re . .

Kerala. .

Punjab. . 

Rajasthan.

D e lh i. .
Jammu & Kashmir.

Total number of 
centres.

4. Bombay City . 
j. Ahmedabad.
6. Nagpur.
7. Bhavnagar.
8. Sholapur.
9. Bhopal.
10. Indore.11. Gwalior.
12. Madras.
13. Madurai.
14. Coimbatore, 
ij. Guntur. City.
16. Hyderabad City.
17. Sambalpur.
18. Kanpur.
19. Varanasi.
20. Saharanpur.
21. Calcutta.
22. Howrah.
23. Asansol.
24. Bangalore City.

25. Ernakulam.
26. Alwaye,
27. Amritsar.
28. Yamunanagar.
29. Jaipur.
30. Ajmer.
31. Delhi.
32. Srinagar.

32
Workshops for Industries

1819. Shri Kumaran: WiTl the
Minister of Commerce and Industry
be pleased to state:

(a) at what stage is the scheme for 
the establishment of the following 
workshops in Kerala:

1. Machine Tool Factory at Ettu-
manoor;

2. Motor Manufacturing Unit at
Thiruvilla;

3. Stainless Steel Utensils con­
cerns at Attingal;

4. Tin Can and Tin Painting
Centre at Muvattupuzha;

5. Engineering Tools Service at
Alleppey; and

4. Balaghat.

3. Guntur.

6. Barbil.

7. Raniganj.

8. Kolar Gold 
Fields.

5. Coonoor.

6. Darjeeling.
7. Jalpaiguri.

8. Chickmagular.
9. Ammathi.
10. Munnor.

8 ■"‘ SO
(b) whether it is a fact that valu­

able machinery and equipment secur­
ed for these workshops are lying 
idle, exposed to sun and rain due to 
want of building to house them?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
(a) and (b). A statement is attached. 
[See Appendix VI, annexure No. 81]

Spare Parts of Motor Cars

1820. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the value of spare parts of 
motor cars manufactured in India 
during 1957-58;




